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GENIRAL ADMINISTRATIVE TR IBUNAL \_/
PR INC IP AL BENCH
NEwW DEIHI

C. Ar _NO. 947/94

New Delhi this the 16th. day of May, 19%
HONBLE MR. S. R. ADIGE, MEMBER ()

O. P. Rajpal S/0 Dr. Wasu Ram,

R/0 £-524, Greater Kailash,

Part-II, New Delhi

Last Employed as

Asstt., Commiss ioner of

Incore~Tax at New Delhi

{Now retired). _ RPN spplicant

None for the Applicant

Vversus

"Union of India represented by

3ecretary to the Govt, of India,
Ministry of Finance, _
Department of Rewve nue,

North Block,

New De lhi - 110001, - Eespondeat 11" .’

@ R D E R (BAL)

None appears for the applicant even on the

second call, It appears that the applicant is nct * =

interested in pursuing his case, because hLe was

also absent on the last date. This agpplication is

accordirgly dismissed at the admission stage itself.

for non-prosecuticn.
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(s K. adige )
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